
 

Advertisement for web based applications from Chartered Accountant firms 
for empanelment for the year 2013-14 

 
The Bank’s web site will be open from 30.10.2013 to 08.11.2013 for the above purpose. 
 
 Applications are invited from Chartered accountant firms for empanelment to 
conduct concurrent audit of branches/offices for the period  01.10.2013 to 
30.06.2014 .The eligibility criteria/ guidelines  for applying for the above is as under:  
  

1) The Chartered Accountant firms/Concurrent Auditors should be on RBI panel. 
 

2) The Chartered Accountant firms should be partnership concerns. 
 

3) At -least one of the partners of the audit firm should have a qualified Information 
System Auditor (CISA/DISA) with necessary exposure to system audit.  

 
4) The firm should have necessary office set up and adequate personnel to ensure proper 

deployment and timely completion of the assignment.   
 

  Further, the following points may be inserted in the advertisement  to make the 
process clearer and Concurrent Auditors aware of  certain important issues while making 
the applications for selection: 

 
1) Weightage will be given to the firm where the partners themselves are ex-bankers or 

the firm has got tie-up arrangement with ex-bankers with requisite 
experience/exposure. 
 

2) Weightage will also be given to a firm having exposure in conducting concurrent audit 
of the Bank branches/offices for a few public sector / major private sector banks.   

 
3) The audit firm or any sister concern / net work firm should not be conducting the 

Statutory audit of the Bank or any office /branches of the Bank. 
 

4) If selected, the Concurrent Auditors shall have to abide by all the terms and conditions 
of appointment/selection laid down by the Government of India /RBI/Our Bank without 
reservations.Also they shall be required to sign “Do’s and Don’ts” as stipulated in the 
government guidelines.   

 
5) The present  tenure of the selected Concurrent Auditors will run from 01.10.2013 to 

30.06.2014.  However, the tenure may be renewed annually depending on satisfactory 
performance of the Concurrent Auditors, subject to a maximum of three years on a 
continuous basis.  

 
6) The decision for selection of Concurrent Auditors shall be the prerogative of the Bank 

and the Bank’s decision shall be final in selecting the Concurrent Auditors.  The Bank 
will communicate the fact of selection only to the selected firms and no communication 
of selection /rejection will be made to the firm which are not selected.  The decision of 
the Bank cannot be questioned or contested in any manner whatsoever. 
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7) The Bank reserves the right to amend or modify the eligibility criteria as deemed fit to 
suit its requirements.  

 
8) Upon selection, various terms and conditions will be communicated to Chartered 

Accountant firms / Concurrent Auditors along with the Appointment letters  to be 
complied with by them. 

 
9) The monthly fees payable to concurrent auditors range from Rs.6,000/- to Rs.15,000/-, 

depending upon the level of the business of the branch/offices.  Additionally, applicable  
service charges are also paid by the Bank. 

 
10) The list of branches for which the Concurrent Auditors are required, are furnished here 

below.  The Concurrent Auditors/the chartered accountant firms may mention their 
choice of branches in their application.  A Concurrent Auditor may opt for as many 
branches as he likes.  However, the Concurrent Auditor will be given only one branch of 
his choice on selection.  In case of more than one concurrent auditors competing/opting 
for the same branch, the decision of the Bank shall be final and it cannot be questioned 
or contested in any forum, legal or otherwise.   

 
Sl. 
No 

Name of the BRANCH Branch Code 
Number 

Name of the respective 
Regional Office 

1.  M S M E-ANKLESHWAR 7325 AHMEDABAD 

2.  I F B,AHMEDABAD 7328 AHMEDABAD 

3.  M S M E,VALSAD 7333 AHMEDABAD 

4.  R C ROAD 1178 BANGALORE(N) 

5.  PALACE ORCHARDS 1286 BANGALORE(N) 

6.  INDIRANAGAR 1301 BANGALORE(N) 

7.  CORP.BKG BRANCH,              
BANGALORE 

1398 BANGALORE(N) 

8.  R T NAGAR, BANGALORE 1416 BANGALORE(N) 

9.  RACPC,BANGALORE 9802 BANGALORE(N) 

10.  KANAKAPURA 1107 BANGALORE(S) 

11.  MYSORE ROAD 1153 BANGALORE(S) 

12.  RAMANAGARAM 1180 BANGALORE(S) 

13.  M S M E,BANGALORE 1392 BANGALORE(S) 

14.  MSRS NAGAR-BANGALORE 1434 BANGALORE(S) 

15.  DINDIGAL 3027 COIMBATORE 

16.  THANJAVUR 3028 COIMBATORE 

17.  SILCHAR 8006 GUWAHATI 

18.  DHARWAR MAIN 1058 HUBLI 

19.  CUDDAPAH 4007 HYDERABAD 

20.  BROADWAY 2011 KOCHI 

21.  MEPPADI 2045 KOZHIKODE 

22.  M S M E,MANGALORE 1396 MANGALORE 

23.  RACPC,MANGALORE 9808 MANGALORE 

24.  M S M E-NANJANGUD 1158 MYSORE 

25.  ELURU 4009 VIJAYAWADA 

26.  SATTANAPALLI 4066 VIJAYAWADA 
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27.  I POLAVARAM 4071 VIJAYAWADA 

28.  TMD (FOREX),Head Office, 
BANGALORE 

9502 Head Office 

29.  TMD ,Head Office-
Bangalore 

9023 Head Office 

 
The Chartered Accountant firms are advised to send a hard copy of online 
application duly signed by the authorised signatory, addressed to DGM, Central 
Inspection Department, Vijaya Bank  Head Office, 41/2 , MG Road , Bangalore - 
560001.   

 
.  
The General Manager  
Central Inspection Department 
Vijaya Bank. 
41/2 , MG Road , 
 Bangalore - 560001.   
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